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“ (vi) S.C. AND S.T. AND LOCAL STUDENTS

PROBLEM IN GETTING ADMISSION TO
JAWAHARLAL INsTITUTE OF PosT
GRADUATE MEDICAL EDUCATION AND
RESEARCH PONDICHERRY

DR, V. KULANDAIVELU (Chidamb-
ram): [ would like to draw the imme-
diate attention of the Minister of Health
and Family Welfare, Government of
India about the serious plight of the
people of Pondicherry Union Territory
consequent to a decision of Jawaharlal
Institute of Post Graduate Medical Educ-
cation and Research for a provision of an
admissibility of the wards of the Central/
State Government servaats, including em-
ployees of Public Sector Undertakings
under the Central|State Government posted
in the Union Territory of Pondicherry at
the time of application to the M.B.B.S
course 1982-83 irrespective of the period
of their residents in the Union Territory
of Pondicherry despite a regular procedure
of a claim of nativity if they have stayed
for more than five years. The mere de-
claration of local nativity when they have

stayed for even a day and not more

than five years at the time of application
is a definite injustice and may lead to total
deception to the erstwhile natives of Ton-
dicherry Union Territory. The attitude of
the new conception requires revival to fhe
original strategy.
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the local people of Pondicherry Union g
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drawn forthwith, '

I may add that last year three Scheduled Cr 4
Caste candidates were denied admission to ﬁ
the MBBS Course at Jawaharlal Iastitute
of Post Graduate Medical Education and T

Research, Pondicherry in the name of so- H  WOFT WX &w g aur
calleg merits and eligibility in the en- vy faaret T
trance examination. It has been our ob- by ¥ L : w
servation that there was no proven method #Afs & fasg w=ow fawfaa @f
to assess the intellectuality of an indivi- [ g fraeEl #1 FgAT € f&
dual. As }s }he case, it is highly c.ru..u:l 10 X @lﬂ':'f, m} i
deny admission to the underprivileged FTET :
communities who aim at higher education % fav waw g & fawg T@
and tra;ining wi$ all o.bstacl?s on ‘tiheui g T wgarr wfufad, setaal,
way. Keeping these points in mind, s o -

plead with the Minister for Health and met & fwir F faw 3w
Family Welfare, Government of India, to 1T F 9 BEd & fau
ensure avenues of admissibility of the Fa% 4T AEY | S99 i
Scheduled Castes and Tribes with the ‘ ﬂﬂﬁé ; ,.:E
suitable relaxation of rules and regula- g fe "Ef'f q i q;! STHIA
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A ‘ vii) NEED TO BRING CHINSURAH GROUP
we : §fﬁ’ FTET. * ww ¥ OF  TELEPHONES  WITHIN  THRE
FFeaW ¥ @e ww =AY, faug- CaLcUTTA LoCAL SYSTEM
T T, s omfe # o PROF. RUP CHAND PAL (Hooghly):
TH T WT & a9t g @ Sir, Chinsurah being the Divisional Head-
3T WET 9T 9§ ey frz iﬁz quarter of Burdwan division, as also the

district headquarter of Hooghly district in
West Bengal, is a very important town,
both from the administrative and the busi-
ness point of view, But the Chinsurah
Telephone Exchange has been kept outside,
' the Calcutta Local Telephone System
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A qf@ T F7 oAy @ FE although towns of lesser importance had’

S long ago been brought within the Calcutia
€ | @ur w1 @i ArewE Ao Local Telephone System. Prior to Febr-
“"E’Wﬁ?@alnm% vary, 1973, Chinsurah was connected to



